FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
Notice is hereby given that the National Company Law Tribunal has ordered the

FOR THE ATTENTION OF THE CREDITORS OF [DEVASHRAY PAPERS
(INDIA) LLP] ELEVANT PARTICULARS
1. | Name of corporate debtor Devashray Papers (India) LLP
2. | Date of incorporation of corporate debtor 24 Sept, 2018
3. | Authority under which corporate debtor is | ROC Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | AAN-3319
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered office:
office (if any) of corporate debtor
Survey No 1106 Makva Vijaypura Nr
Express Highway Vill Makva Taluka
Mehemdabad, Kheda Gujarat, 387411
6. | Insolvency commencement date in respect of | 30.10.2025
corporate debtor N
7. | Estimated date of closure of insolvency | 28.04.2026
resolution process
8. |Name and registration number of the | Mr. Vinod Tarachand Agrawal, Reg
insolvency professional acting as interim | No. —IBBI/IPA-001/IP-P00641/2017-
resolution professional 2018/11090
9. Address and e-mail of the interim resolution | Office no. 204, Wall Street-1,
professional, as registered with the Board Near Gujarat College,
Ellisbridge, Ahmedabad - 380 006
Guijarat, India
ca.vinod@gmail.com
10. | Address and e-mail to be wused for | Office no. 204, Wall Street-1,
correspondence with the interim resolution | Near Gujarat College,
professional Ellisbridge, Ahmedabad - 380 006
Gujarat, India
cirp.devashraypapers@gmail.com
11. | Last date for submission of claims 13,11.2025
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorized Representative of creditors
in a class (Three names for each class)
14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Q Physical Address: Not Applicable

commencement of a corporate insolvency resolution pr

LLP on 30.10.2025.

ocess of the Devashray Papers (India)

The creditors of Devashray Papers (India) LLP, are hereby called upon to submit their claims
with proof on or before 13.11.2025 to the interim resolution professional at the address
mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name of IRP : Vinod Tarachand Agrawal Date: 3rd November 2025
IBBI Reg. No.: IBBI/IPA-001/IP-P00641/2017-18/11090 Place: Ahmedabad
AFA Validity: 31.12.2025

d Tarachand Agry
I88/1PA-001,/1P-PO0G41/2017-18/11090
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Your credit is easier to steal
than your money

TRUTHBE TOLD

HARSH ROONGTA

“Ijust received a message about aloan being
sanctioned to me by a private bank. I never
applied for any loan.” That’s how our client,
Abhishek Ghate, began our call. His credit
report showed that the bank had accessed
his record and approved a loan in his name.
The issue began with what he thought was a
simple ‘Buy now, pay later’ limit checkona
shoppingsite. The consent screen didn’t
show that it was aloan application. The OTP
(one-time password) he entered turned out
tobe an Aadhaar e-sign for aloan agree-
ment. Luckily, the loan was not disbursed.
Abhishek got it cancelled and learned
ahard lesson.

To understand what Abhishek faced, it
helps to know how online lending works.
Every lender reports their clients’ repay-
ment history for all loans and credit cards to
the four credit bureaus — often called Cibil
after the first and largest of them. These
bureaus maintain each borrower’s repay-
ment record across lenders. When a lender
gets anew application, it ‘enquires” about
the borrower’s history. If the data fits its
norms, the loan is approved instantly. Since
everything — application, verification,
approval, signature and disbursal — now
happens online, it takes only seconds. This
kind of digital lending has boomed, fuelled
by private equity money.

Author and podcast host Anupam
Gupta discovered that someone had taken
asmallloan in his name. His strong credit
history helped the loan sail through, and
320,000 was disbursed to a fraudster’s UPI
ID. His post on X went viral, forcing the
lender to apologise, cancel the loan, and fix
his record. My colleague Mukul Agarwal
was similarly defrauded at the same lender
but is still fighting to erase the fake loan
from his report. Many such stories appear
online, and most victims are ordinary bor-
rowers without visibility or influence. They

sometimes pay up to avoid an impact on
their credit scores.

Lenders are allowed to access a person’s
credit report only when that person applies
for aloan. But in the rush to approve
quickly, they often skip proper identity
checks, letting identity thieves slip in.
Creditworthiness is like money in a bank—
but without safeguards. A phone number
and email are often enough for a fraudster
totrick alender into pulling your report
and disbursing aloan. Unlike a debit from
your bank account, a credit-report pull
needs no verified consent and triggers no
instant alert. Some lenders even release
funds without proper documentation.
‘Weak consent, no alerts, and hurried dis-
bursals make the system ripe for fraud. The
fix lies in three safeguards: verified
informed consent before any credit-report
access, instant SMS or email alerts (which
must be free), and release of funds only
after proper e-signing and independent
ID verification.

Other countries have already imple-
mented these measures. Unlike in India,
where the four credit bureaus work in isola-
tion, borrowers in the US can get a single
consolidated report covering Experian,
TransUnion and Equifax. Many nations
alsoallow a ‘credit lock’ that lets consumers
block access to their reports for new lending
unless they unlock them — just like Indian
bank cards can be switched on or off. Most
of these protections are legally mandated,
either free or capped at fixed rates, and
apply across all bureaus.

Truth be told, people like Anupam are
privileged. Their cases get resolved because
they have visibility and the will to fight. But
such cases would drop sharply if the three
safeguards described above were in place.
The irony is that India already has a proven
framework for informed, auditable consent
— the Account Aggregator system — yet it
has not been extended to credit reports.
That gap must close soon.

Ultimately, the countless KYC (know
your customer) checks Indians go through
should have real value. Money moving
through the banking system must be trace-
able toits final recipient and recoverable
quickly. Otherwise, all those repeated KYCs
are just harassment without benefit.

The writer heads Fee-Only Investment
Advisors LLP, a Sebi-registered investment
advisor; X: @harshroongta

PASSIVE FOLIO ADDITIONS SURPASS ACTIVE

Use passive funds to build stable,
diversified, long-term core portfolio

Avoid need to chop
and change funds due
tounderperformance;
supplement

with active funds

in satellite portion

HIMALI PATEL

For the first time in September 2025,
net new folio additions in passive
mutual fund schemes surpassed those
in active equity schemes. Passive
schemes — spanning index funds,
exchange-traded funds (ETFs) and
fund-of-funds (FoFs) — added 2.1
million accounts, compared with
1.4 million new accounts in active
equity funds.

Key drivers: Precious metal ETFs
Precious-metal ETFs were the main
catalyst. “Passive schemes added a
record number of folios in September,
driven by gold and silver ETFs,” says
Siddharth Srivastava, head - ETF prod-
uct & fund manager, Mirae Asset
Investment Managers (India).

Gold and silver funds, which have
returned 56-69 per cent year-to-date
(YTD), attracted strong interest.
“Returns of precious metals led to
momentum chasing and created
FOMO (fear of missing out) among
investors, driving inflows,” says Satish
Dondapati, ETF fund manager, Kotak
Mutual Fund.

“Global wars and the tariff crisis
highlighted the importance of gold as
asafe haven, creating strong demand
from central banks. Silver benefited
from a global demand-supply gap and
industrial use,” says Vikash Wadekar,
head - passive business, Axis Asset
Management Company.

Long-term picks

Key criteria for selection
Index fund

= Assess the underlying index — its purpose,
composition and suitability for your goals

and risk appetite

= Compare funds based on AUM (higher AUM
generally provides better scale, liquidity and lower

tracking error)

ETFs (additional
criteria)

= Assess liquidity
through trading
volumes and
bid-ask spreads

= Assess liquidity

express conviction-based views,” says
Srivastava. According to Wadekar,
investors with a trading mindset may
prefer passive funds in the satellite or
short-term trading segment.

Views differ on the appropriate
market-cap segments for passive
investing. “Passive exposure can be
considered in large-caps, where mar-
kets are relatively efficient and
information is well-priced. Mid- and
small-cap segments offer ineffic-
iencies where active management
continues to add significant value,”
says Shanker.

‘Wadekar supports passive exposure
across all segments, arguing that after
Sebi’s fund categorisation, beating
indices has become more challenging
for active funds in every segment due
to growing market efficiency.

Smart-beta funds: Weigh pros

and cons

Smart-beta funds track indices that
select and weight stocks based on fac-
tors like value, quality, momentum,
low volatility, alpha, and dividends.

= Focus on net return after all costs, not just the
headline expense ratio and tracking error

= Go for fund house with execution strength

of underlying
securities in
bond ETFs

recognise their structural strengths:
consistency, transparency, and diver-
sification,” says Chintan Haria, princi-
pal - investment strategy, ICICI
Prudential Mutual Fund.

Dondapati adds that lower cost
allows more of the investment to stay
invested and compound.

Forgo market-beating returns
Passive funds cannot generate alphaas
they only mirror the index. The lack of
fund manager discretion means they
cannot avoid certain risks. “They
cannot avoid overvalued or risky seg-
ments,” says Aparna Shanker, chief
investment officer - equity, The
Wealth Company Mutual Fund.
Market- cap -weighted indices can

beco 1ated by afew: -

Passive fundsappeal toi -
ing to avoid the risk of underperform-
ance by the fund manager and
‘minimise the need for frequent chop-
pingand changingof funds. “Investors

panies, increasing concentration risk.
Shanker adds that passive funds also
miss opportunities inemerging sectors
thatare yet togainsignificant weightin

the index. Tracking error can exacer-
bate underperformance. Srivastava
highlights that exotic products may
add additional layers of risk. ETF
investors must also monitor liquidity
and spreads.

Role in core and satellite portfolio
‘With the passive universe expanding,
these funds can be used in both core
and satellite allocations. “Asset alloca-
tion becomes easier, given the avail-
ability of a wide selection of passive
schemes: equity, debt, thematic and
smart-beta strategies,” says Haria.
“Passive funds tracking broad-
based, market-cap-weighted indices
(e.g., Nifty 50, Midcap 150, Nifty 500)
can anchor the core by offering stable,
low-cost, benchmark-like returns.
Thematic, sectoral, smart-beta and
commodity passive funds (e.g., gold or
silver ETFs) can be used in the satellite
to capture cyclical opportunities or

“They use rule-based or factor-based
strategies to get an edge over purely
market-cap-weighted indices,” says
Aditya Agarwal, co-founder, Wealthy.

“Rules-based processes reduce
manager discretion and behavioural
risk,” says Chirag Doshi, chief invest-
ment officer of fixed income assets,
LGT Wealth India. Their costs,
however, are higher than those of
market-cap-weighted indices. Doshi
adds that factor strategies may under-
performwhen the chosenstyle falls out
of favour.

“Their risk-adjusted performance
has been modest, with higher volatil-
ity. They tend to be less efficient com-
pared to active diversified equity
funds,” says Feroze Azeez, joint chief
executiveofficer, Anand Rathi Wealth.
Azeez adds that the category is still
new, with limited experience available
across market cycles to assess long-
term reliability. Agarwal considers
smart-beta funds better suited to the
satellite portion of a portfolio.

The writer is a Mumbai-based
independent financial journalist
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Nuvama Wealth and Investment Limited UCO Bank Invites tender for the following item: [DEVASHRAY PAPERS (INDIA) LLP]
1. AMC of Branch Network Devices. RELEVANT PARTICULARS
For more details, please refer to https:/iwww.uco.bank.in and | [ [5TName of corporate debtor Devashray Papers (India) LLP
Corporate Identity Number: Ug5100MH2008PLC425999 https://gem.gov.in (Deputy General Manager) 2 | Date of incorporation of corporate deblor | 24 Sept, 2018
Regd. Off: 801-804, Wing-A, Building No. 3, Inspire BKC, G Block, Bandra Kurla Complex, Bandra East, Mumbai 400051 Date: 03.11.2025 . & 3 [ Authorlly under which corporate ROC Ahmedabad
W h en Tel: 022 6620 3030 | Website: www.nuvamawealth.com d/ registered
. . 4 [ Corporate Identity No. / Limited Liability ¥
- d t Financial Results for the quarter and half year ended September 30, 2025 Identiication No. of corporate debtor AAN-3319
5 | Address of the registered office and Registered office : Survey No. 1106,
Inaus I'y (% in Million, except per share data) PUBLIC NOTICE principal office (if any) of Makva Vijaypura, Nr. Express Highway, Vill
giants Quarter Ended Half Year Ended | Year Ended CREDIT SUISSE SECURITIES (INDIA) PRIVATE LIMITED corporate deblor ok gy ehemdabad, Keda
Partical Septemh 3 September | September | September | March Regd. Office: 9th Floor, Ceejay House, Plot F, Shivsagar Estate, & [Insoivency commencement date in
speak ariutars 202 | 30205 | 502024 | 302008 | 502024 | 31 2025 Dr. Annie Besant Road, Worli, Mumbai - 400018, India respect of corporate deblor 0102025
) (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) TetNo.: +91-22-6777 3777, E-mail: ol-indiapbcompliance@ubs.com 7 |Estimated dete of cosure of insolvency | 54 04 206
Website: htps: resolution process -
eVeryone 1| Total income from operations 516014 452318 412513 968332 79637 1683697 I html 5 [ Name and regisiaton numer o e Wi Vinod Tarachand Agrawa, Reg Nox
. insolvency professional acting as interim A b :
| 1 ste ns. 2 | Net Profit for the period (before Tax, 896.08 87808 47578 | 177416| 104388| 255549 Notice s hereby given to the public at large by Credit Suisse Securities resolution professional 1BBUIPA-001/1P-PO0BA12017-2018/11090
Exceptional and / or Extraordinary items) (India) Private Limited (“CS ), registered with the g | Address and e-mailof the interim Office No. 204, Wall Street-1, Nr. Gujarat
3 Net Profit for the period before Tz 89608 878,08 W578| 1774%6| 104388| 255549 and Exchange Board of India (“SEBI”) as a portfolio manager (“PMS”) resolution professional, as regstered College, Ellisbridge, Ahmedabad-
. [;[e,;“;m;ﬂm,ifﬁn”n"/mvéﬂfa;ﬁm,y fems) in terms of certificate of registration dated April 01, 2024, bearing with the Board 380006, Gujarat India
In-depth Q&As with reference no. INP000002478, and as a stock broker (“SB”) in terms of cavinod@gmail.com
market mavens — 4| Net Profit for the period after Tax 667.54 654.15 35343 132169 776.03 1,903.84 certificate of registration dated November 7, 2024, bearing reference 10| Address and e-mail to be used for Office No. 204, Wall Street-1, Nr. Gujarat
(ater Exceptional and / or Exraordinary iems) no. INZ000248233. CS Securities is also registered as a trading conespondence with the nterim College, Ellisbridge, Ahmedabad-
every Monday " " " resolution professional 380006. Gujarat, India
; ; 5 Total Comprehiensiv Income or th period 6625 6a962| s76| 130587 7175|  188529 member with the National Stock Exchange of India Limited i b il.com
in Business Standard. Compising Poft o heperiod (ot 1) : (Membership ID: 09706) and BSE Limited (Membership ID: 497)
and Oiher Comprehensiv Income (e )] (collectively, “Stock Exchanges”) and clearing member with NSE 1] Last date for submission of claims 18.11.2025
C\eanng Limited (Membership Code: 09706) and Indian Clearing 12| C"SSS;S ”" ”e‘g‘:ﬁﬂ o “;;’Ef C‘ste(:g Not Applicable
6| Paid-up equity share capital 430454 | 430454 | 430454 | 430454| 430454 430454 ion Limited Code: 0497) “Clearing gyige;35"‘;",(85;;;:;,‘3,;“‘0;;? aine
To LRI (Face Value of 2 10/- Per Share) ons”) 73[Names of Insoivency Professionals identied | Not Applicable
SMS hbs t 7 | Reserves (excluding Revaluation Reserves) 4,887.63 4231.04 345471 4,887.63 345471 4139.82 CS Securities has transferred its portfolio management and stock to act as Authorised Representative of creditors
reachbs to broking business to another wealth and asset group, in a class (Three names for each ciass)
57575 or email 8 | Securities premium account 59970 59970 59970 599.70 59970 599.70 pursuant to obtaining the requisite regulatory approvals for such 14[(a) Relevant Forms and (2] Web fink : . bbi.govinhomeldownloads.
order@bsmail.in 9| Networth' 019217 | 853658 | 775025| 919247 775925 844436 transfers. The details of the business transfer have been intimated to (b) Details of authorized representatives | Physical Address : Not Applicable
the respective clients of CS Securities in line with the applicable are available at:
10 | Peid-up Deb Capital/ Outstanding Debt 323248 | 3186620 | 3195934 | 3623248 | 3195934| 2854701 framework. ompanyLaw econmercame
11 Outstanding Redeemable Preference Shares NA NA NA NA NA NA In light of the above, CS Securities will be submitting applications for 1P, {iheir caims ith
2| Debt Equity Ratic? 304 i e 304 2 33 surrender of the aforesaid PMS and SB registrations held in its name proof on or before 13.11.2025 to the interim resolution professional at the address mentioned
12 Debt Equity Rafi? T 4 with SEBI and the respecllve trading and clearing memberships held againstentryNo. 1
13 Earnings Per Share ) with th d Clearing C ‘The financial creditors shall submit their claims with pmcl by electronic means only. Al other
(Face Value of 2 10)-each) Any communication grievance in this regard shall be sent to registered
“Basc (Reern0e) 15 18 08 07 ™ 442 office address at ;fo";af‘\?v%rh.,cﬁﬁjsﬂ?ﬁb :’gmigmﬁ‘g:;;s;‘; auvorsd ereorsi fom aneng e e ey pm(ess\ana\s lised against iy
- Diluted (Refe note 5) 155 152 082 307 1.80 44 30days from the date hereof .., by December 2, 2025.
P St " " . " Name of IRP : Vinod Tarachand Agrawal
14 ital Redemption Re NA NA NA NA NA NA
Capital Redemption Reserve For Credit Suisse Ser_mt‘lesL(_lnf:lag Date : 3rd November 2025 1BBI Reg. No.: IBBI/IPA-001/IP-P00641/2017-18/11090
15 | Debenture Redemption Reserve 9094 90.94 13293 90.94 13293 9094 Date: 03/41/2025 rivate "ms:/ Place : Ahmedabad AFA Validity: 31.12.2025
ate: -
16 | Debt Service Coverage Ratio (DSCR)* 005 005 004 0.09 007 017 Place: Mumbai Authorised Signatory
17 | Interest Service Coverage Ratio (ISCR)* 207 231 162 218 174 187

Notice-Cum-Addendum to the Scheme Information Document (SID) and

" Net worth = Equity share capital+ Other Equity

 Debt-equity Ratio = Total Debt (Debt securites + Borrowings (other than deb securites)) / Net worth

* Debt Service Coverage Raio = (Profit before tax and Finance cost excluding IND AS 116 impact) / (Finance cost excluding IND AS 116
impact + Total Debt)

* Interest

Key Information Memorandum (KIM) of Schemes of Sundaram Mutual Fund (‘Fund’)

Change in the address of Customer Care Centers:
Investors / Unit holders are advised to take note of the change in address of the Customer Care Centers of KFIN Technologies Limited as stated below, which is
an official point of acceptance of transactions for the Schemes of Sundaram Mutual Fund:

rofit n excluding IND AS 116 impact) / (Finance cost excluding IND AS 116 impact)

Notes:
1.The above s an exlract of the detailed format of the quarter and half year ended September 30, 2025 financial resuls filed with Branch Existing Address New Address Effective Date
the Stock Exchange in accordance with Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, KFin Technologies Limited KFin Technologies Limited
Anfzmam :1 r*(::e"rl‘ i e m:‘)and‘me M;‘wu nd )R~‘ ~2 3:5m D "Ljﬂdundzr‘s'?mm‘n133‘0"he(}0moa'ﬂ‘\'9‘3 15t Floor Puja Tower, 48 Chambers Elite Crossing, | 1t Floor, Basera Arcade, Opp. Major Dhyanchand Stadium,
o read with the Companes (Indian Accounting Standards) Rules, 2015 as amended and the relevant provision of the e
ompanies Act, 2013, as applicable. The full format of the financial results are available on the website of the Stock exchange Jhansi Jhansi-284001, Uttar Pradesh BKT Chitra Road, Civil Lines, 03-Nov-2025
(www.bseindia.com) and the Company's website (www.nuvamawealth.com) India Jhansi 284001, Uttar Pradesh India
2. For the other line items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to the Stock Telephone: 0510-4010410 Telephone: 0510-4010410

Exchange (BSE) and on the Company’s Website and can be accessed on the URL (www.nuvamaweali.com). KFin Technologies Limited KFin Technologies Limited
3.The above financial esults of the Company are reviewed and recommended by the Audit Committee and have been approved by the Shop No. 2, 3rd Floor, Above Raymond Shop, C/O Dani Complex, Behind Chandak Eye Hospital,

Board of Directors attheir respective meefings held on October 31, 2025, Ajmer Opposite City Power House, Hathi Bhata, Agra Gate Circle, PR Marg, 03-Nov-2025
4.The above 1march\a\ resu\ts’of the Company for hme quarter ﬁnd hlf year Seplemhe’v 30, 2025 have been sublected 10 limited review Ajmer - 305001 Rajasthan) Ajmer - 305001 (Rajasthan)

by the Statutory Auditors of the Company and the auditors have issued an unmodified review report Telephones 01454056816 Telephones 01454058816

5. Earnings per share for the quarters and halfyears ended are not annualised.

6. Previous periods/ year figures have been regrouped/ re-classified wherever necessary in ling with the financial results for the quarter
and half year ended September 30, 2025. The impact, if any, are not material to the financial results.

All other terms and conditions of the Scheme Information Documentls) / Key Information Memorandumi(s) / Statement of Additional Information will remain
unchanged.

This addendum forms an integral part of the Scheme Information Document (SID) / Key Information Memorandum (KIM) / Statement of Additional Information
(SAI) of the schemes of Sundaram Mutual Fund as amended from time to time.

Bu

ness Standard

Insight Out
For and on behalf of the Board of Directors
Sd/-

Rahul Jain

Managing Director & Chief Executive Officer
DIN : 00387505

For Sundaram Asset Management Company Ltd
R Ajith Kumar
Company Secretary & Compliance Officer
1st & 2nd Floor, Sundaram Towers, 46, Whites Road,
Royapettah, Chennai-14.
Contact No. (India) 1860 425 7237, (NRI) +91 40 2345 2215
www.sundarammutual.com
No. 21, Patullos Road, Chennai 600 002.

Place: Chennai

Date: November 03, 2025.
Mumbai, October 31, 2025

For more information please contact: Corporate Office:
Sundaram Asset Management Company Ltd
(Investment Manager to Sundaram Mutual Fund)
CIN: U93090TN1996PLC0O34615

Regd. Office:

Mutual Fund Investments are subject to market risks, read all scheme related documents carefully.
<)
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Uttar Gujarat Vij Company Limited

CIN - U40102GJ2003SGC042906
Circle Office, Visnagar Road, Mehsana -384001

Toll free No.19121 OR 1800233155335 www.ugvcl.com

UGVCL

TENDER NOTICE - No: - MSNCO/136/2025.
Tender For Emergency Exit sleel ladder, Parking shed for Hon'ble MD
sir, CE sir, Renovation-Colour work of Adm.Block office Building &
New Toilet block, underground work of laying 11KV XLPE cable,
Erection, Maintenance and Dismantling work of Overhead HTI/LT
LINE, TC & HTILT AB Cable For Circle Office Mehsana & Various
Division Office Mehsana, Vijapur Under Circle Office Mehsana & Can
Be Viewed On  wwwugvclcom, lenderguvnlcom &

tender.nprocure.com.

Supdt.Engineer Circle Office, Mehsana
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ONGC

Qil and Natural Gas Corporation Limied

ONGC-MEHSANA ASSET

Palavasana — 384003, Gujarat | Website: www.ongcindia.com
EXPRESSION OF INTEREST (EOI)

ONGC, Mehsana Asset, intends to Owned / hire cost-
effective Steam Injection services for Cyclic Steam
Stimulation (CSS) operations. Accordingly, Mehsana Asset
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invites Expressions of Interest (EOI) from nationally /
internationally reputed, technically competent, and
financially sound business partners capable of providing
cost-effective Steam Injection Facilities for CSS operations,
along with trained and experienced manpower, to ensure
safe, reliable, and efficient CSS operations in the wells of
MehsanaAsset.

Interested bidders are requested to submit their
response/proposal to the following email address:
feg_mhn@ongc.co.in.

For further details, please visit https://etenders.ongc.co.in.
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F2 CORPORATION (GMRC) LIMITED

4“ (SPV of Gowt. of India and Gowt. of Gujarat) 2

Block No.1, First Floor, Karmayogi Bhavan, Sector 10/A,
aiuell 421 Gandhinagar; 382010, Gujarat. (CIN): U60200G.J20105GC059407

TENDER NOTIFICATION No: GMRC/DDC/ELEV-VDCT+STNS & DEPQTIPH-2 (A) & 2 (B)(2025
Dated : 03.11.2025

E-Tenders are invited from reputed and experienced consultant for the
following tender:
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BRPATEL & Co.
Advocates, Solicitors &
Corporate Attorney's
15, Dolly Apartment, Ambawadi
Circle, Ahmedabad-380006.
Phone ; 26466400, 26466401

g e-torreni-

Tender Name Tender Fees
Detailed Design Consultancy Services for (i) Metro
Corridor from Koteshwar Road Metro Station (Excluding)
to SVP Airport Dead End, Elevated Viaduct, Elevated
Station (4 Stations) Including Viaduct Portion within the
Stations and Transition Spans on Either Side of the INR

Stations (Phase-2A) (ii) Extension of Metro Corridor Inside 95 000/-
Gift City from Gift City Metro Station Dead End, Elevated !
Viaduct, Elevated Station (3 Stations) Including Viaduct

Portion within the Stations and Transition Spans on Either
Side of the Stations (Phase-2B) in Connection with
Ahmedabad Metro Rail Project, Phase- 2
Interested bidders are requested to visit https:/itender.nprocure.com for
eligibility critena, applying/ downloading the tender document, Last date and
time for Bid Submissions is 15:00 Hrs on 27.11.2025
Any alterations in Eligibility Criteria and terms of the Tender Document, or any
amendment to the Tender Document, etc, will be uploaded on
https://tender.nprocure.com and GMRC's Website
www.gujaratmetrorail.com without any obligation or press nofification or
other proclamation. Sd/-
Director (P&P),
GMRC, Gandhinagar
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